High Court of Jammu and Kashmir at Srinagar.

Order
No: L( ;)\ S Dated: 2 87 6 /)/Z)/ ?’

Sanction is hereby accorded to the additional allotment of funds in favour of the
Sfollowing Courts, under Major Head 2014-Adm. Of Justice, Sub Head 0488-D& S Judges,
under various object heads during the current financial year 2017-18 as per detail given

below:-
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No: 3515-29/A¢ Dated: 39 S%//% //90/?'

Copy to the:-
/ Spl. Judge, Anfi-corruption ( CBI Cases) Srinagar.
2 C.LM. Doda.
3-4. Swub Judge, Jammu/Uri.
5-7  Munsiff. Anantnag/ Kotranka/Sumbal..
3. Try. Officer, Sub Try. Distt. Conrt complex, Janipur, Jammu.
9. Try Officer, Saddar Try. Srinagar.
10-i4 Try Officer, Anantnag/Kotranka/Sumbal/Uri/Doda.
v Forinf. and n/a
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